
CENTRAL ADMINISTRATIVE TRIBUNAL 
AHMEDASAD BENCH 

O.A.NOJ 51/93 

DATE OF DECISION 	1//2000 

Gautarn Dahyahahi Parrnar 
Petitioner 

Mr 	. patha}z 	 Advocate for the Petitioner sj 

Versus 

rnion of India & Ors. 	
Respondent 

Ms .P.B .heth 	
Advocate for the Respondent [s 

CORAM 

The Hon'ble Mr. ?.0 .I<annan 	Liember (j) 

The Hon'ble Mr. 

JUDGMENT 

Whether Reporters of Local papers may be allowed to see the Judgment 

To be referred to the Reporter or not ? 

, Whether their Lerdships wish to see the fair copy of the Judgment ? 

4, Whether it needs to be circulated 	to other Benches of the Tribunal ? 



Gautarn nahyabhai Parmar 
21, parichvati Society, 
Dani Limda, 
Ahmedabad 	

...... 	 Applicant 

Advocate : Nr.P.H.?athak ) 

1. TheJfliOfl of india 
( iOtiC e to be served through 

7ot Master General, Gujarat 
Circle, iTavranTTOUra, 
Ahmedabad. 

. The Superintendent of Post Office, 
Ahmedabad City Diision 
General Post Off ic e, 
Ahmedabad. 

3. Post Master Sri 
Ellishridge 7ost Office 
Behind V .S .Hospital, 
Ahmedabad : 380 006. 	....... 	Respondents 

Advocate : Ms.P.B.Sheth ) 

ORAL ORDER 
0 .A • 51/93 

DATE:: 16/3/2000 

Per 	f-IOn'h1c Shri '.C.Yanrian  

Heard Mr,P.H.Pathak, consel for the acolicant and Ms.Sheth 

counsel for the resondents. 

Ms.P.B.Sheth submits that service of the applicsrt has been 

regularised and refers to the order dt: 17/9/94. 	She also ma1es 

a statement ifter obtaining instructions from the deortment that 

Cont..oage 03/- 



-3- 

1,ci the applicant will not affected in any way due toLo!tcome of 
pending O.A./421/94. 

The Main prayer of the applicant is for regularigation of 

the applicant. As the applicant has since been regularised and 

also made pe rmanent, the O.A has become infructuous and accordingly 

disposed of. No costs. 

P.C.nnan 
Merber (3-) 

nkk 

.1 

I! 

I 



- NO. 21 

See Rule 114) 

4 THN CL\TP.AJ- 	NIEATIVE TRI5UUA-U1AAD ENCi-i 

OA/TC7'f 	 _0f 199 

APPLICANT (s) 

VERSUS 

- 	••J, 	 . 	 RESPONDENT(s) 

I N D E X 	S H E E T 

Certified that the file is crmplete in all respects. 

Signature of S.O. J 	 Signature .f Deal. Mnd. 


